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corruption from this country in the course
of two years. Unfortunately, he was sheared
out of his job, out of the Cabinet, by the
Sadhus demonstration un 7th November, 196,
He has come back as the Railway Minister.
I would beg of him to see that corruption is
rooted out at least from the railways, which
is a honeycomb of corruption,

Certain Members of Parliament have
been asking for and enquiring into the
mystery that surrounds the end of Netaji's
life. The Home Minister promised to hold
an enpuiry, but unforunately mo enguiry
has been held up till now. 1 would say that
there should be an enquiry into the mystery
of Netaji's escape from this country, I do
not cay death, At the same time, there
was & monument in memory of IN.A,
martyrs in Singapore. That was destroyed
by the vandalism of the British, The
Singapore Government, as far as I know, are
ready to erect a monument if this Govern-
ment makes request to them or helps them
financially. I think this Government should
help them financially.

There is a passing reference in the
Address to foreign affairs. I will not speak
on forcign affairs, but I would say this
much. China is our sworn enemv and she
has built & road from Kashgar in Sinkiang
to Pakistan-occupied Gilgit. When the
Aksaichin road was built by China, that
was kept a closely guarded secret from
Parliament even by our late, lamented Prime
Minister. 1do not want the present Prime
Minister to keep it as a closely guarded
secret because this is going to be a wvery
dangerous road, this military road built by
China from Kashgar to Gilgit. Because
there is already the Aksaichin road, there
can be a pincer movement of troops. At
the same time, that would help Pakistan to
reoccupy our part of Jammu and Kashmir
wvery easily.

There is a passig reference in the
Address to family planning. I do not think
that any man with an army of children,
having eleven children, 35 grand chlldren
and 7 great grand children with a few more
expected arrivals, has any right to speak
about family planning. I do mnot speak in
this.
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MR. DEPUTY-SPEAKER

continue on the next occasion.
private Members' Business now.

: He can
We take up

15,00 hrs.
COMMITTEE ON PRIVATE MEMBERS"
BILLS AND RESOLUTIONS
Fifty-seventh Report

DR. KARNI SINGH (Bikaner) : 1

move :
“That this House do agree with the
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Fiftv.seventh Report of the Committee
on Private Members® Bills and Resolu-
tions presented to the House on the 25th
Pebruary, 1970.”

MR. DEPUTY-SPEAKER : The ques-
tion is :

“That this House do agree with the
Fifty-seventh Report of the Committes
on Private Members® Bills and Resolu-
tions oresented to the House on the 25th
February, 1970."

The motion was adopred.

CONSTITUTION (AMENDMENT) BILL*
(Amendment of Artiele 85)

SHRI SRINTBAS MISRA (Cuttack) : I
move for leave to introduce a Bill further to
amend the Constitution of India.

MR. DEPUTY-SPEAKER : The ques-
tion is 3
“That leave be granted to introduce
a Bill further to amend the Constitu-
tion of India,

The motion wasadopted.

SHRI SRINIBAS MISRA : I introduce
the Bill.

CITIZENSHIP (AMENDMENT) BILL*

(Amendment of sections 9, 10 and
substitution of new section 10 A)

SHRI M. N. REDDY (Nizamabad): I
move for leave to introduce a Bill further to
amend the Citizenship Act, 1935.

MR. DEPUTY-SPEAKER :
tion is ; ) '
“That leave be granted to introduce
a Bill forther to amend the Citizenship
Act, 1955."

The ques-

The motlon was adopted.

SHRI M. N. REDDY : I introduce the
Bill,
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CONSTITUTION (AMENDMENT) BILL*
(Amendment of Eighth Schedule)

SHRI M. MEGHACHANDRA (Inner
Manipar) : I move for leave to introdoce a
Bill further to amend the Constitution™ of
India.

MR. DEPUTY-SPEAKER : The ques-
tion is :

“That leave be granted to introduce a
Bill further to amend the Constitution.”

The motion was adopted.

SHRI M. MEGHACHANDRA : I
introduce the Bill.

CIVIL AVIATION (LICENSING) BILL*

SHRI S. C. SAMANTA (Temluk): I
move for leave to introduce a Bill to provide
for the licensing of certain flying and to
repeal relevant aections of the Air Corpora-
tions Act, 1953,

MR. DEPUTY-SPEAKER ; The ques-
tion is :

“That leave be granted to introduce
a Bill to provide for the licensing of
certain flying and to repeal relevant
sections of the Air Corporations Act,
1953."

The motion wa* adopied.

SHR1 S. C. SAMANTA : I introducc
the Bill.

PARLIAMENT LIBRARY BILL®*

SHRI S C. SAMANTA (Tamluk): I
move for leave 1o introduce a Bill to provide
for building up an up-to-date and a
compiEhensive Library for Parliament.

MR. DEPUTY-SPEAKER : The ques-
tion is':
“That leave be granted to introduce
a Bill to provide for building up an up-
to-Jate and a comprchensive Library for
Parliament™” '

The motion was adopred.




